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(d ) th e  p lan s o f h is  M inistry lo  
narrow  dow n th e  gap of con trolled  and  
m arket price?

TH E M IN ISTER  O F STATE IN  
THE M IN ISTR Y  OF IN D U STR Y  
A N D  CIVIL. SU PP L IE S (SH R I A. 
C. G E O R G E ): (a )  N o, S ir. T he E s­
sentia l C om m odities A ct, 1955, h ow ­
ever , em p ow ers the G overnm ent to  
issu e  orders to  control th e  price at 
w h ich  an y  essen tia l com m od ity  m ay  
be bought or sold.

(b ) and (c ) . A n y  in fr in gem en t of 
su ch  an order w ill  am ount to  the  
com m ission  o f  an offence under th e  
E ssen lia l C om m odities A ct thereby  
attracting th e  penal provisions in  
th a t A ct. T he S ta te  G overnm ents  
h a v e  b een  ad v ised  iby th e  G overn­
m en t o f Ind ia  from  tim e to tim e, to  
e n fo ic e  th e  various con tro l orders 
str ic tly . W ith a v ie w  to  ch eck  the  
an ti-so c ia l a ctiv ities o f profiteers and  
'b lack-m arkeleers, th e  A ct has been  
am ended recen tly  and th e  penal pro­
v ision s thereof m ade m ore stringent 
Inform ation regarding the num ber of  
businessm en anc&ted is not readily  
availab le.

(d) There is no plan, as such, for 
brid gin g  the gap b etw een  the contro­
lled  and m arket p rice in  cases w h ere  
a “dual m ark et” is  fun ction in g  and  
th e  rem ed y lie s  in  increased  produc­
tion.
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Power from Kalagarh Dam in U P.

1367. SIIR l S. N. M ISHA: W ill the 

M inister o l E N E llG Y  be pleased to 
slate:

fa) 1he quantum  of pow er w hich  
w ill  ho m ade availab le iio m  th^ 
K alagarh Dam in U ttar Pradesh .,fter 
the  const) uclion  of th is dam.; and

(b) by w h en  the pow er stations w ill 
be com m issioned?

TI1E D EPU TY  M INISTER IN THE 

M INISTR Y OF ENERGY (PROF. 
SID D H E SH W A ll P R A SA D ); (a ) The 

in sta lled  gen eia tm g  capacity of the  
K alagarh Dam Project (Ilam ganga  

Project) ib 180 MW (con sn lm g  of 

three un its o f 60 MW each) and the  

annual energy p otentia l is 404 m illion  

kWH.

(b) A ccording lo  the  p resen t sche­
dule o f construction, th e  livst gen e­

rating unit of 60 MW is lik e ly  to  be  
com m issioned  around M arch, 1975, 

and the  rem ain ing tw o units in 197ft,




